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TRY OF HUMAN RESOURCE DEVELOP-
MENT (SHRIMA TI MARGARET AL VA) : 
(a) Yes, Sir. Government monitors the 
utilisation of fund~ in respect of the Centrally 
Sponsored Wheat- based Nutrition Programme 
that has a CentraJJy Funded Component. 

(b) Unutilised balance of funds remain-
ed with the States of Andhra Pradesh, Bihar, 
Gujarat, Haryana, Jammu and Kashmir, 
Knrnataka, Madhya Prddesh, Maharashtla, 
Megh~la)'a. Orl\,o;a, Ransthal1, DUaT Pradesh, 
West Bengal and Union Tcrritorks of Dadra 
and l'ag~r Havell, Oam,m and DIU and 
PondKhelTY. Funds to be sanctIOned dunng 
1988-8') will tal-e into account the unuullsed 
balance!-. 

(c) Fund.. were relea'ied in time to 
States ae; per thc,r requlrem~pts 

(d) Yes, SI r. A Statement showing the 
State-wise break up of the beneficwries cove-
red during the la"t three )ears is given 
bc!ow. 

(Sce columns 183-186). 

Setting up of So~abean Processing Plant 

2403 SHRI SRIKANTHA DATTA 
NARASIMH;\RAJA WADIYAR: Will 
the Min,,,ter of FOOD PROCESSING 
INDUSTRIES be pleascJ to stJ.te : 

(a) whethf'r there is any proposal to set 
up a soyabean proceSSIng plant 10 the 
country in collaboration wIth USA; 

(b) If so, the site selected for the loca-
tion of the plant ; 

(c) the estImated cost of the plant and 
whether the plant would be set up durmg 
the current fir,anciul }car ; and 

(d) if so, the dctail~ thereof? 

THE MINISTER OF STATE OF THE 
MINISTR Y OF FOOD PROCESSING 
INDUSTRIES (SHRI JAG DISH TYTlER) : 
(a) GC'vermmnt have no proposal under its 
consideration for setting up a SO) abca'l 
processing plant in collaboration with 
USA. 

(h) to (d). Dv not arise. 

Appointment of Retired G(.\~ernmeot 
Officers in MECON 

2404. SHRI BASUDEB ACHARIA: 
wm the Minister of STEEL AND MINES 

be pleased to state : 

(a) whelher in the past few years man~ 
senior retired Government officers have beeI! 
given appointments in the MetaJJurgicaJ ancf 
Engineering Consultants (India) Limited 
and 

(b) if so, the number of such office!'!" 
and the reasons for their appointment? 

THE MINISTER OF STATE IN Till 
DEPARTMENT OF STEEL IN THI 
MINISTRY OF STEEL AND MINE! 
(SHRI YOGENDRA MA,KWANA).: (a) an. 
(b). One Senior retired Go\oernment Office' 
has been given appointment by the Metal 
1 urgical and Engineering Consultants (!ndia' 
Limited on part-time basis as Adviser for . 
period of one year to a'isist the Company i 
an Opto-electronics project in which he ha ' 
proven expertise. 

Em iroomeotal Clearaoce to TeJugu Ga. 
Project 

2405. SHRI C. SAMBU: 
Minist'!r of ENVIRONMENT 
FORESTS be pleased to stdte : 

Will tb 
ANI 

(a) whether the Government of Andbr 
Pradesh has fulfilled all the requirements ( 
The Mmlstry of Environment and Forest 
fur the clearance of Telugu Ganga Project; 

(b) if so, the reasons for d~Jay in dear 
109 the Project; and 

(c) when the project is likely to b 
deared ? 

THE MINISTER. OF ENVIRONMEN~ 
AND FORESTS (SHRl Z.R. ANSARI). 
(a) and (b). No, Sir. The Stale Govern 
ment are yet to formulate and furnish on 
adequate rehabilitation packaae for th 
people hkely to be displaced by the project. 

(c) It would be possible to process tilt 
case further for a decision only when all tilt 
requisite particulars have been received. 

Keodrha Vidyalayas in Aodbra PradMb 

2406. SHRI C. SAMBU: WIll tilt 
Minister of HUMAN RESOURCE DEVE 
LOPMENT be pleased to state : 

(a) the details of Kendriya Vidyala)8S j) 
Andhra Pradesh which have been upgrad~ 
this year; 




